(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)

FORM A
PUBLIC ANNOUNCEMENT

Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s. ETHNIC TOBACCO (INDIA) LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor M/s. ETHNIC TOBACCO (INDIA) LIMITED
2. Date of incorporation of corporate debtor 23/12/2005
3. Authority under which corporate debtor is | RoC-Vijayawada
incorporated / registered
4. Corporate Identity No. / Limited Liability | U16001AP2005PLC048552
Identification No. of corporate debtor
S, Address of the registered office and principal office (if | D.No. 6-23-6/A, JAYA TOWERS 5th LANE, 4th
any) of corporate debtor CROSS ROAD, ARUNDALPET GUNTUR AP
522002 IN
6. Insolvency commencement date in respect of | 23-12-2021 (Date of order of Hon’ble NCLT for
corporate debtor commencement of CIRP)
. Estimated date of closure of Insolvency Resolution | 21-06-2022 (from 23-12-2021)
Process
8. Name and registration number of the Insolvency | Kasi Srinivas
Professional acting as Interim Resolution Professional
IBBI/IPA-003/TPA-ICAI-N-00237/2019 -2020/12840
9. Address and e-mail of the Interim Resolution P ; e _
Professionsl, as registered wiih fhe Board 1-2-37/4B, Flat No 4B, Jains Bhavani Residency, St
No 3, Kakatiya Nagar, Habsiguda, Hyderabad-500007.
E-Mail: Srinivaskashyap111080@gmail.com
10. | Address and e-mail to be used for correspondence with | Flat No 104, Kavuri Supreme Enclave, Kavuri Hills,
the Interim Resolution Professional Hyderabad-500033, Telangana.
E-Mail: cirp.ethnictobacco@gmail.com
11. | Last date for submission of claims 06-01-2022 (14 days from the date of receipt of order by
IRP)
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable (as observed till date)
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Weblink: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives Physical Address: Not Applicable
are available at:

Notice is hereby given that the National Company Law Tribunal Amaravati has ordered the commencement of Corporate Insolvency

Resolution Process of M/s. ETHNIC TOBACCO (INDIA) LIMITED
on 23-12-2021.

The creditors of M/s. ETHNIC TOBACCO (INDIA) LIMITED, are hereby called upon to submit their claims with proof on or

before 06-01-2022 to the Interim Resolution Professional at the address mentioned against entry No: 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with

proof in person, by post or by electronic means.

1P Regd. N5,
e A‘,(m
\agmi’i O0:

Date: 24-12+2021, Place :Hyderabad.

Submission of false or misleading proofs of claim shall attract penalties.
"
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(Under Regulation 6 of the hsolmyandBmu oard of India
(Insolvency Resolution Process for Corporate Persons afions, 2016)

FOR THE ATTENTION OF THE CREDITORS OF WsETHNIC ‘IOMCOO(NM) LIMITEDY

NemeofCopordieDetir | WS.ETHNICTOBACCO(INDIAJLIMITED

B3
2.| Deeof Incomorzion Of Coorate Debior 22005
3 MmtyuuerWthupuaee Debtor ls RoC-Vigyawada
Incomporated | Register
4] Corporate loensty ND/U"M Liabiity U1B001API0SPLC 48352
Idenfificalion No.of corporate deblior
5. Address of the Registered Oficeand Prinapal DNo. -Z36/ JAYATOVIERS 5th LRVE, 4h CROSS RO
Offioe { anvy) of Comorate Debior ARUNDALPET GUNTURAP 522002 IN

*

nsohency commencement date n respect of Corporate Dettr|  232-01 (Date of rderof Honble NCLT frcommenement of CIRY

—

Esimaad date of dosure of nsdvency resobtion rooess 21062022 from 23-12.2021)

8] Name and registration number of the Kasi Srinives

insoivency professional acfing as inferim| BBVPALOXPAICAN- 002372019 206012840
resolution professional

9! Addressand emaiof e interim resolution) 1-2-3748, FlatNo 48, Jains Bhawani Resdency, St l
professt 0s imtheBoard | No 3 KakaiyaNagar, Hatsigda, Hyderahad 500007,
£-Mal: Stnwvaskashyap! 11080 @gmai com

10} Address and e-mail o be used for FlatNo 104, Kawn Supreme Enclave, Kawuri Hills,
comespondence vith the interim Madnhapur, Hyderabad-500033, Tedangana. ]
resoluton Professional E-Mail: cirp.ethnictobacco@gmail.com

11} Last date for submission of claims 06-01-2022 {14 days from the dae of receipt of onder by IR !

12 Ciasses of credioss, f any, under dause (b} Not Applicable (as cbserved il date)
of subsecion (64) of secion 21, ascertained
By the inferm resoluion professional

13 Names of Insohency Prokssonals idensfed 1o Mot Appliatie

adass (Thee names for eadh cass) 5
14 (a) RekeentFoms and WVheblink: 1t ps 2w Db go vin'homeldown b ad s
(b} Detals of authoized represertaties are avaleble: | Physical Address:Not Applcable
Noioeslmebygva\ﬂmmNMCanmLaﬂTmmummm
of C Resdution Process of Mis. ETHNIC TOBACCO (INDI
LIMITED on 23-12-2021. !
The creditors of W's. ETHNIC TOBACCO (INDIA) LIMITED, are hereby called upon 1o submit thed
claims with proof on or before 06-01-2022 o the Inferim Resoluton Professional at the addmess
menfionedagainstentry No: 10.
The financial creditors shall submit fher daims with proof by electronic means only. All ofhef
ctedusmysmml\QMWMpmdnmbypostorwmmm

iss ion offalse fclaim shall attract penalties.

Date 24-12-2021, Kasi Srinivas] .
Place: Hyderabad Interim Resolution Profession.
IBBI/IPA-003/IPA-ICALN-00237/2019 -2020/128
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